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SHRI PILOO MODY (Godhra) :A a 
assurance was given by the Minister that 
he would put some papers on the Table 
regarding the FC1 inquiry. He has not 
done so to-day I would like to draw your 
attention.

MR. SPEAKER : He has written to me 
about many papers and the Chairman’s 
reply. We will leave it to the Minister 
Now he will look into it.

SHRI PILOO MODY : My suggestion 
is that the assurance was given by the Minis­
ter that he will put some papers on the 
Table. It should come before the debate 
takes place.

SHRI CHAPALENDU BHATTA- 
CHARYYIA (Gindih) . All the relevant 
papers should tome

MR SPEAKFR : I think the Minister 
will take a note of it.

12 56 hrs.

PAPERS LAID ON THE TABLE

A nnual  R eport on  Science and  T echno­
logy , 1970-71

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY (SHRI C. SUBRAMA- 
NIAM) : I beg to lay on the Table •—

(1) A copy of the Annual Report on 
Scicnce and Technology for the year 
1970-71.

(2) A statement (Hindi and English 
versions) explaining the reasons for 
not laying the Hindi version of the 
above Report simultaneously.
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